memaﬂ-mwéqmw, 28
SRS ¥ -0, RoRo/IVAA RR-R¢, R ]3I

THE HIGH COURT OF JUDICATURE AT BOMBAY
APPELLATE SIDE
CORRIGENDUM
No. P. 0703/2009.

Read.— The High Court Corrigendum No. P 0703/2009, dated 12th

August 2010, Published in the Maharashtra Government

. Gazette, Part IV-C, dated 19-25 August 2010 at page No. 13
and 14.

' Substitute the following information in Columns (2), (3) and (4) in respect
of the Nanded District on page No. 14 :—

Name of Public Authority Public Information Appellate

the District Officer Authority
e} 2 3) (4)
Nanded Labour Court Chief Ministerial ~ Judge, Labour
Official of the Court.

labour Court.

Bombay, MANGESH S. PATIL,
dated the 1st October 2010. Registrar (Judicial-I).



